
In The Cntra1 Ar1minjstrative Tribune 1 
' 	 G., butte Bench 

GO. 17O[4Vf85 
	 Date of Crder : 6.12.1ççç 

Present : Hon'ble Vr. D. Purkoyastha, 3udici1 Y.embor 

Hon'bie rr. G.S. Meingi, Ainistrative !.ernber 

Gore Chand Jna 

VS 

S. E. Railway 

For the Apç1icev!t : Is • I. •Benerje, Advocate 

For the Respondents s t!r. t.I(. Singh, Actvocate 

OR D 

Heard 14. Mvoctes of both the parties. Respondents 

are directed to çroduce the service book of the applicant 

includIng the order of retiretent on superennuatjon within IC 

(ton) d cys from today. Accordingly, matter stands •adourn.d 

to 24.12.1999. 

2. 	A plain COrY of this order be furnished to both the 

parties. 

( .S. airgl ) ( D. 3urkayastha ) 
Pembr(J) 


